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MR. CHAIRMAN: I shall first put the
Motion moved by Dr. Manmohan Singh July
seconded by Shri Pranab Mukherjee o vote.
The question is:

That Dr. (Shrimati) Najma Heptulla be chosen
as the Deputy Chairman of the Rajya Sabha.

The Motion was adopted

MR. CHAIRMAN: 1 declare that Dr.
Shrimati) Najma Heptulla has been cho-en as
the Deputy Chairman of the Rajya tabha.

Now, Dr. (Shrimati) Najma Heptulla nay
please be conducted to her seat by he Leader
of the House and the Leader of the
Opposition.

Felicitations to Dr. (Shrimati) Najma

ieptulla. Hon. Prime Minister, please.
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DR. MANMOHAN SINGH (Assam): Mr.
Chairman, Sir, I rise to associate myself fully
with the sentiments so eloquently expressed
just now by the hon. Prime Minister.

Dr. Najma Heptulla's unanimous election to
the august position of Deputy Chairman of
Rajya Sabha is a richly deserved tribute to her
vast fund of wisdom, knowledge and
experience. Those of us who have watched
her in guiding the destiny of this House for
many years would bear testimony to the great
skill with which she has handled some of the
most delicate issues which have come up from
time to time in this House.

We are a developing country. We take pride
in being a functioning democracy. The
process of social change has never been
smooth anywhere. There are occasions when
what happens outside the House and the
problems which our country faces, give rise to
a great deal of
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turbulence. It is one of the functions of the
presiding officers of this House to canalise
this turbulence to find constructive and
meaningful solutions to the mul-tifaceted
problems that this country faces in its quest
for a life of dignity and self-respect for the
entire Indian people. We feel safe in Dr.
Najma Heptulla's hands in discharging this
onerous responsibility.

As the Prime Minister has said, Sir, she has
represented our country in numerous
international fora. In all these, fora she has
done us proud as a representative of our
country, as a representative of our composite
culture, as one who embodies in herself the
best and the brightest traditions of our country.

With these words, I wish Dr. Najma
Heptulla a glorious innings in the new
capacity of Deputy Chairperson of Rajya
Sabha.

SHRI NILOTPAL BASU (West Bengal) :
Mr. Chairman, Sir, we join in and share the
happiness in felicitating Dr. Najma Heptulla
on her re-election as Deputy Chairman of this
House. Seasoned parliamentarians like the
Prime Minister himself and erudite former Fi-
nance Minister and very able Leader of the
Opposition have felicitated her. While sharing
our happiness with the rest of the House, we
think that these are very troubled times which
we are passing through.

Several basic tenets of our civilisation, of
our Constitutional premises are under great
strain. The world at large, and the Indian
people in particular, are looking towards this
highest forum of the Indian people, the
Council of the States. So, we would like to
echo thee sentiments expressed by Dr.
Manmohan Singh about strengthening the
pluralism that is inherent in our Indian culture,
our secular beliefs and the more complicated
scenario that we have in terms of the Centre
State relations in this country today with a lot
of new political forces emerging. Unless we
can realise and translate some of the
aspirations of the newer sections of the Indian
people, who
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are coming and aligning themselves wil the
Indian political life, we will not I doing
justice to their aspirations. wll have full faith
that Dr. Najma Heptulli as she has rendered
herself ve: creditably in the past, will in
future als lead and conduct the business of
the House, a complicated task, in a manne
which will allow all of us to really b equal to
the task that the Indian people desire of us.
With these words, I one again congratulate
her.

Dr. ALLADI P. RAJKUMAR (Andhra
Pradesh): Sir, on behalf ¢ Telugu Desam
party, on behalf of m leader, Mr.
Chandrababu Naidu and m colleagues, I
wholeheartedly congratulat Madam Najma
Heptulla on her bein elected as Deputy
Chairman of this august House for the fourth
term.

Sir, for the last four years I have bee
watching the way she has been protectin this
august House giving excellent ruli.igs I wish
her prosperity in many way through this
Chair.

Sir, I remember one proverb: "Wher the
heart beats, it speaks meaningful. That is the
way Madam Heptulla wa doing. I pray to
God to give her moring strength in order to
give more protections to the Members of this
House.

I once again congratulate her.

SHRI S.R. BOMMAI (Karnataka) Sir, I
join with the hon. Prime Minister the Leader
of the Opposition and my colleagues in
expressing the fines sentiments in favour of
Dr. Najma Heptualla. She is a symbol, as she
inherits the culture, the heritage o freedom
struggle literally and the value of freedom
struggle. I say so because she comes from
that family.

As a Deputy Chairman for the las decade,
she has maintained the dignit; and the honour
and has upheld the rule and conventions. She
has handled th turmoils very carefully and
has protectc the rights of the hon. Members
of bot!
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the sides. Sometimes we cannot think of a
Deputy Chairman without Dr. Najma
Heptulla. Sir, I once thought that she would
change, that Chair and occupy the Chair of a
Minister. That was a time. I thought of her to
be elevated to the Ministership. I am saying
so because she deserved it. In this very very
complex political situation, I do not know
whether she will get such an opportunity.
Anyway, I wish her well, prosperity, health
and everything.
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SHRI GURUDAS DAS GUPTA (West
Bengal): Mr. Chairman, Sir, let me
compliment and congratulate our honoured
colleague, Madam Najma Heptulla. I also take
this opportunity to thank the Congress Party
for nominating her as a candidate for the post
of Deputy Chairman. We all know that
Madam Najma Heptulla has been intimately
associated with the fruitful functioning of
Rajya Sabha for long. Let it be understood
that the country is at the cross-roads. Human
distress is on the rise. The problem of non-
fulfillment of expectations of the people is
bound to find reflection in the House. There is
bound to be turbulence. There are bound to be
angry exchanges. There are bound to be
reflections of the mood of impatience of the
people. But, at the same, the House must
function in the way it should. The
parliamentary system has to be protected
becasue Parliament is the only forum to bring
about a change—social, political and
economic in the country. Members' rights
have to be protected. Vital issues must be
allowed to be raised. Sir, I believe, her august
presence shall contribute to the dignified
performance of the Hosue as a collective
forum of the nation. Thank you, Sir.

SHRI S. VIDUTHALAI VIRUMBI (Tamil
Nadu): Mr. Chairman, Sir, I do associate
myself with the sentiments expressed by the
hon. Prime Minister as
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well as the hon. Leader of the Opposition on
the election of the Deputy Chairperson. I
congratulate as well as felicitate her on behalf
of my self and on behalf of the DMK party to
which I have the honour to belong. Whenever
the issue of unity and integrity comes up in
this Hosue, forgetting the differences among
the political parties we use to stand as one
man. In the same way, in electing the Deputy
Chairperson, now, we stood as one man and
elected her. This unity is achieved because,
actually, our Deputy Chairperson is well-
versed with the rules and regulations and
traditions of this House. Under her protection
for more than a decade, we have had the
House conducted in a proper manner. The
second reason for her election as the Deputy
Chairman, I feel, is that the democratic system
in our country has developed from the infant
stage to the adult stage. Under the leadership
of the Depurty Chairman, the prestige of this
House would be further enhanced. We share
the happiness expressed by our colleagues.
Once again I congratulate and compliment Dr.
Najma Heptulla on her election as our Deputy
Chairperson. We do hope that under her
protection, the prestige of this House would be
further enhanced. Thank you.

SHRI R. MARGABANDU (Tamil Nadu):
Mr. Chairman, Sir, I rise to felicitate, on
behalf of my party, the ADMK, and my
leader, Dr. Puratchi Thalaivi, Dr. Najma
Heptulla on her election as the Deputy
Chairperson of this august House consisting of
eminent persons from various walks of life. To
hold this post, it requires enourmous strength,
intelligence and humanistic consideration. Dr.
Najma Heptulla possesses all these qualities.

In our Tirukkural, there is a couplet:

"Idanai idanaal ivan mudikkum
enroindu Adanai avankan vidal."

A person who is capable of discharging a
particular duty has to be chosen for that post.
That is the meaning of the
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couplet. The post of Chairperson is equal to
that of a Judge. He should have no fear or
favour for anybody. The Tirukkural also refers
to "saraan saidu seethookkum koalpol". There
must be a balance maintained by a Judge or a
Chairperson without leaning towards any side.
I have been able to see, in my tenure of three
years, Dr. Najma Heptulla treating all the
partics, whether big or small, equally. Equal
opportunities have been given and all have
been treated as respected Members of this
House, whether they belong to a big or a small
party. At the same time, the post requires a lot
of eminence because of our various positions,
various languages. We have been able to see
her switching from one language to another in
a short time.

In this way, she was able to control the
House in an effective manner. We have seen
that sometimes she behaved like a teacher and
treated the Members as students. Whenever
there was turmoil in the House, she used to
control the House in a very effective manner.
She has again been elected as Deputy
Chairman for another six years and I hope that
at the end of six years or even before that, she
would further be elevated to some
commendable position. I once again
congratulate her for having been elected to the
office of the Deputy Chairman.
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MALHOUTRA  (Uttar Pradesh): MR.
Chairman, Sir, our hon. Prime Minister and
our hon. Leader of the House in their
felicitations to Dr. Najma Heptulla truly
reflected the views of this House. She has
conducted the proceedings of this House with
knowledge, charm and very rare wit. Her
unanimous election reflects the perfection that
this House finds in her. I on my own behalf
and also on Dbehalf of the United
Parliamentary Group felicitate her and extend
our very best wishes for the new period of her
tenture. The country at this point of time is
fairly divided politically and this House
reflects this divided polity, and her experience
and knowledge would fill this void which
would, otherwise, have adversely affected the
proceedings of this House.

I once again wish her all the very best and,
on behalf of my group, extend all the
cooperation which she may be in need of
thank you.
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SHRIMATI JAYANTHI
NATARAIJAN (Tamil Nadu): Sir, on behalf
of my party, the Tamil Manila Congress, our
leader, Mr. Moopanar, and on my own behalf
I would like to warmly felicitate Najmaji on
her having been elevated once again as the
Deputy Chairman of this House. In an
increasingly chuvanistic and narrow-minded
society, in a gendcr-discriminatoy society, it is
a joy to sec that a woman is being elevated to
this high post, not because she is a woman but
because of the tremendous qualities that
Najmaji has, by virtue of her dedication, her
courage, her vision and her noble patriotic
values.

As Mr. Bommai has just mentioned,
Najmaji has the honour and privilege of
coming from an eminent family associated
with our freedom movement. I think I would
be right in saying that her contribution to the
parliamentary democracy has been very
worthy of that noble legacy. Sir, we in the
Rajya Sabha, in the Council of States,
represent not only all the States of this great
nation, but ulso come from every class, from
every facet of this vast Indian diaspora. Rising
above all those differences of background, of
culture, of opinion and the geographical
differences, we have managed to come
together over the last few years to form one
big happy family. If I may say so, if the nation
and our polity had reflected the happy state
that the Rajya" Sabha is in today, we would
have laid the foundation of-grcat glory of this
nation in the future. I would like to say that
this spirit of the Rajya Sabha, this essential
spirit of harmony in our parliamentary
democracy, Najmaji has both captured and
contributed to. In her handling of the House
her" capacity of firmness is matched only by
her capacity to cajole the Members into
behaving
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well. With her quick smile and her ready with
she has defused many a potentially
troublesome situation in this House. I would
like to add something that all of us who have
been associated with her for many years,
know that Najmaji has always given to her
chamber a very sympathetic ear to all the
problems of all the Members who have gone
to her with their problems. She has gone out
of her way to help the Members to solve such
problems as they might Kave. For this alone,
Sir, we would like to offer our heartfelt
gratitude and we hope that she will continue
in this fashion to solve the problems of
Members when they go to her for help.

Above, all, Sir, I would like to say that
Najmaji has an unshakeablc commitment to
upholding the prestige of the Rajya Sabha
which she has demonstrated fiercely over the
years at various fora. For upholding the
prestige of the parliamentary democracy, the
prestige of the Rajya Sabha, 1 salute her. On
behalf of our party I would like to offer our
sincere cooperation in all her efforts to further
uphold the prestige of this House, the prestige
of parliamentary democracy. Sir, I would like
to add that, notwithstanding whatever I have
said before and notwithstanding the fact that
Najmaji has once again been elected as the
Deputy Chairman of this House—not because
she is a woman but because of the tremendous
qualities of head and heart that she has
exhibited—I am happy that a woman will
adorn this high office because it is my
considered view, that, as a woman, she will
lend more grace, charm and dignity to this
august office and on that count also I would
like to felicitate her.

Sir, my request to her is that in her capacity
as the Deputy Chairman of this august body
she should do her best to see that the
Women's Reservation Bill is passed in the
Rajya Sabha also. I wish her all the best and
thank you, Sir.
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MR. CHAIRMAN: 1 join the House in
congratulating Smt. Najma Heptulla on her
unanimous election as Deputy Chiar-pcrson
of the Rajya Sabha for another term. Najmaji
has been a distinguished and an  able
presiding officer of this
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nugust House. She has succeeded in bringing
her long and deep experience as
parliamentarian and Deputy Chairperson to
help this House conduct business in an
orderly, dignified and productive manner. She
has earned our respect and gratitude. Her
unanimous election has displayed exemplary
parliamentary statesmanship by the ruling
coalition joining the Opposition proposal.
This is well for our legislative system. I hope
that this spirit will continue to guide our work
in the House and set a healthy example for
democratic functioning with elegance and
dignity for parliamentary system all over the
country. I wish Najmaji God-speed and con-
tinued success in the conduct of the business
of this House,
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The Bill with regard to women's reservation
which is restricted ony to Lok Sabha should
be extended to Rajya Sabha because I think, 'it
will be discriminatory to keep Rajya Sabha
out of it. Parliament mean* both'the Houses of
Parliament, The partirt can think of it, the
eminent- jurists can think of it, the legal
luminrics can think of it. You cannot
discriminate. This is my attitude and this is
also In the manifesto of the Congress Party
that this reservation sheuld be extended to

Rajya Sabha also.
HEICY, grefhid RIS 7 3R AR Vg 8q o

S 3reEt Hfaard Ul iR o1y 1 W wfIarg
S 81 € | R § §9P1 S daar ¥ T8 §
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MESSAGE FROM LOK SABHA

The Appropriation (Railways) No. 3 Bill,
1998

SECRETARY-GENERAL: Sir, I have to
report to the House the following message
received from the Lok Sabha signed by the
Secretary-General of the Lok Sabha:

"In accordance with the provisions
of rule 96 of the Rules of Procedure
and Conduct of Business in Lok
Sabha, I am directed to enclose the
Appropriation (Railways) No. 3 Bill
1998, as passed by Lok Sabha at its
sitting held on the 7th July, 1998.

2. The Speaker has certified that
this Bill is a Money Bill within the
meaning bf article 110 of the
Constitution of India.",

Sir. I lay the Bill on the Table.

PAPERS LAID ON THE TABLE

(I) Reports and Accounts (1981-82 to
1995-1996) of various Agro Industries
Corportion and related papers.

(II) Notification of the Ministry of Ag-
riculture.

(III) Report and Accounts (1996-97) of
National federation of State Co-operative
Banks Ltd. Mumbai and related papers.



